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M/s Ognam Technologies P Ltd. 

 

........Appellant 

 

VERSUS 

 

Commissioner of CGST &  

Central Excise, Mumbai South 

 

........Respondent 

APPERANCE: 
 
None for the Appellant 
 

Shri Dhananjay Dahiwale, Dy. Commissioner, Authorised Representative for 
the Respondent  
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The appeal is dismissed. For order, see order in Service Tax 

Appeal No. 85935 of 2019. 
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Member (Judicial) 
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